RAJASTHAN HIGH COURT, JODHPUR

INSTRUCTIONS
Dated:- 07.12.2024

All the selected candidates of Civil Judge Examination-
2024 are hereby directed to download the Attestation Form
available on the official website of Law & Legal Affairs
Department, Government of Rajasthan and submit the
same, as per instructions contained in the enclosed letter
No. T19(04)=ma /2024 dated 04.12.2024 of Law & Legal Affairs
Department, Rajasthan, Jaipur.

Encl.; Letter no. 9.19(04)7a17 / 2024, dated 04.12.2024, -
issued by Law Department
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